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WRITTEN ANSWERS TO 
QUESTIONS

Civil Defence in Border Areas
•184. Shrl D. C. Sharma; Will the 

Minister w  Home Affairs be pleased 
to state: ,

(a) whether any civil defence mea­
sures have been taken in the border 
areas in the country in view of the 
possibility of external aggression;

(b) if so, the details thereof; and

(c) the steps taken to keep them up 
till the emergency lasts?

The Deputy Minister in the Minis­
try  of Home Affairs (Shii P. S. 
Naskar): (a) Yes, Sir.

(b) It will not be in public interest 
to disclose this information.

(c) The arrangements have been 
made more or less on a permanent 
basis.

Interpol Conference

•188. Shrl Shree Narayan Das: Will 
the Minister of Home Affairs be 
pleased to state:

(a) whether India participated in 
the Conference of Interpol held in 
September, 1966;

(b) the nature of India’s participa­
tion;

(c) subjects and problems discussed
and conclusions arrived at;

(d) whether any scheme for secur­
ing more international co-operation 
between the Police Forces of the 
world for preventing soaring inter­
national traffic in drugs, forged 
money, fake passports and airline 
tickets was evolved; and

(e) if so, the important features of 
such a scheme?

The Deputy Minister in the Minls^ 
try  of Home Affairs (Shri Vidym 
Charan Shnkla): (a) and (b). India 
participated in the Conference of 
Interpol as a member country of the
I.C.P.O.

(c) to (e). A statement is laid on 
the Table of the House. [Placed in 
Library. See No. LT-7267/66],

Separate Public Service Commission
for Public Sector Undertakings

•189. Shrl Bagri:
Sbri Tashpal Singh:
Shri Ram Sewak Tadav:

Will the Minister of Home Affairs 
be pleased to refer to the reply given 
to Starred Question No. 210 on the 
3rd August, 1966 and state:

(a) whether Government have since 
received the recommendations of the 
Commission to establish a separate 
Public Service Commission for public 
sector undertakings; and

(b) if so, the reaction of Govern­
ment thereto?

The Minister of SUte in the Minis­
try  of Home Affairs and Minister of 
Defence Supplies in the Ministry of 
Defence (Shri Hathi): (a) No, Sir.

(b) Does not arise.

Text-Books in Kashmir

•190. Shri Harl Vishnu Kamnfh:
Shrl Surendranath Dwlvedj: 
Shri Hem Barua:

Will the  Min is te r  of Home Affairs
be pleased to refer to the reply jfiyen




